~0.A. No. 736 of 1997

Present : Hon'ble Mr.

iHon'ble Mr.

1) Tar ! K . l
run Kumuar Basak,son of Late Kanti li’zm..k

3)

3)

5)

6)

7)/Bedar Nath Ciat terjee

8)

9)

of 28/1,Vivekananga Road,New Bap

CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH

Date of order: 15.01.2001

D. Purkayastha, Judicial Member

M. P. Singh, Administrative Member
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o

Jan Ba'sak',working as Dra ug!nt:sman-II(c) ﬁ '

under Executive Enginger

Division-I 8,Bentinck Street‘ Calcutta-lj

7th Fioor, residing at 35/2, Aduar Cll. f

‘Das Lane, P-13, Careut ta-700 067 b

Prat im Chat topadhyay,son of Late N Chatb-u
opadiryay, Po.& Vlll-f"llattakalikapur

Dist- 24 pargangs (Soutn)i,

Clmuchal Chattopadhyay, son of sri C, R

Chattopaduyay of 21-B/1, Chatrq Choudhuvy

Para Lave, Serampore, Dist-Hough]_y. ’

Subrata Roy,son o Sri s. ...Roy of 46,
Kali Banerjee Lane, Howl‘ah-7ll 101,

Swapan Kumar D

e IR T SR T
PR - o

utta,son of Late G,S;Duttg

of A-2/120, de_yani, Dist- Nagia, ig
Adyapada Chongdar, son of sri S. €, €hong- ia‘
dar, of Uttar Ghos'zpar ,Bat-tala,Po‘f’ '
g{llakdah Dist. Nagig, ..*}

ssou of Sri K, K,

Chat terjee of 11,Benimadhab Bgn erjee

Lane, Po,Bally,Diste Howra b,

Sthir Kumar Ppdda r'ysoll of Sri D.t .Foddav ﬁ.:

'(«

of 3/27 Fuiugidauga Rpad,r o.M'nlich;ara
L

Sel‘mpt)l‘e-I Districta. Hoolrhj_y li:f:t

Bikash Changra Doe, son of Late DINQDoe
» i

Ly
*ackpore,
s

Dist- 24 Pargaua s(N).

10) Rabindra Nath Chitkraborty,son of Late Ry

-4, Calcutta-700 067,

N.Chakraborty of 20/30, Murari Pukur Roa’i’f:

N
b

11) Manas Kuniar Doagag ww ~o 75 + o oo
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»Telecom Civii %,»

e I & ~ e R ]

]

ﬂrr':ET‘."“" TNTL TSI I
- s e

1
S

.

— T WY

(72 ]



Y

¢ e—

- 2 -

12) Sachindra Nath Biswas, son of Late S.R,

Biswas, resident of Puﬁba Sripally,Palta

et
o

Po.Bengal Enamel, Dist~ 24 Parganas(N),

<oz

R —
P

13) Kamal Bagchi,son of Late R.N,Bagechi,of

; ' ’ . . g:f.'a‘
8,Bhatt,charjee Para Lane,Po, Soutraga-

S S

chi, District - Howral,
14) Madbusudan $al,son of Late Suchitralal A
?al,of 3,Chandigarh Main Road,Chindi- ‘i

garh, Madhymmgram, Dist- 24 Pgs. (N),

15) Pfabir Dutta,son d}wJaduuath Dutta of [t

410 ,Nandan Kanan,($) PoeRahara,2h Pgs(l\%'

) ' : (.

16) Laksimi Kauta Hazra, sn of Sri D.Hazra!'
of Sahanpuv(Pauchanantala)Dasuagar; %;
Howrall = 5§, | S L

17) Pasupati Basak,son of Late B,M,Basak.of ;.

hl, Raja Naba Krishua Streef,éd. - 5.

is

' ‘ | Y

-18) Khokan Kumar Dey,son of Sri N.NeDey of
Debigarh bt Sarani;PoiMadhyamgram; 5
Diste 24 Parga.uas(N)'.' T”%

19)salil Kumar Ghosh, on of Svi Sezhosh of
19A Vivekananda Lane,Sevampove Hoaghly.sq
20) Biswadeb Ganguly,son of Lote JePe Ganguﬂ§ﬁ

F
of 96/1 ,Pathak Para RoadBehala,Cal=60 {

21) Asis Kumar Dutta,son of Sri A,Dutta of e

4o/c/1 ypoddaguler Road,Caleutta-20, - |

22) Tupaleudu Paul,son of Late UmeshCy, cu;;,

Pal of Vill-Mahinagar, Po, Malancha- s

23) Sovan Chandra Bera, son of Late D.N,

Bera of 51-K/10; Pottevy Road,Cal-15, 3¢

2h) Jiban Eumar‘Mondal,sou of Sri F,C,

Moudal, of Clittaranjan Road,Po.

Natararh. Sndenur.Digte2li pre’ (V)
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25)sudhir Chandra Mondd ,son of Late J,Ce

Mondal of Vill-I swa ripur, Po?: Barunda,

Di.st:vict; - Howrah.

26)Rabin dra Nath Naskar)son of late RaJeudra

‘Nath Naskar of No,1 Dighirpar near Petrol
Pump, Po.Camning 'Tomi," Dist-24 Pgs.(S)s K

27) Ajoy Kr,Biswas, son of late N, Biswas of !

UJiraqur Pyarabagan, Madhyamgram, ‘:
3
District - 24 Pal‘ﬂ'a!lﬂs(NDl't[l); o '
e ooy A

- All applicants are working for gain
as Draught sman Gr.I//IT (Civil) under
Telecom Department,Yoga Yoga Bliavan, ,
Calcutta - 12, as more particularly 59,,

detailed in the statement at Annexure g

- 'A' hareof, E
Wewss  Applicantd,
n
- Versus = L
8\,
e

1) Union of India, service t irough the

Secretaryk Ministry of Commmication, %
Department of Telecoimunication, Govt, oi‘ b
In :}ia , Sanchar Bhavan ‘,‘No!'i 20, Ashoka g“
Road, New Dethi - 1, | ?
2) Depa rément of Telecommunication, Govf, r.:*

of India, service through the Chairman, F“
l . .

1
! il

haviug- office at Sanchar Bhavan, 20, ?,-i

Astivka Road, New Delhi - I, D

.

3) Chairman’, Department of Telecomuunicat i.-l,.-
.

on, Goviye of India, 20,Ashoka Ruad; p

New Delbi - 1 ;
lt) Chief General Manager Te],econmluuicat ion: '
. ."ff
/ Govt,of India,1,Council House Street, 5

Calcutta - 700 001,
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5) Superintending Eugineer (C)/ HQ, Teleconry
i
Civil/Coordination Circle, Yo{;a Yogza ?
Bhavaun, Calcutta - 12f | %i
6). Superintending Engineer(C), Teiecom éﬁ‘
: - : .
.Electrical Civcle—i}' 2nd, Roorj Yoga ;
Yoga Bhavan, Calcutta = 12, *.
B vols Respon dent o E“_»
- . B
L

For the Applicants : Mr.Samir Ghosh, counsel

For the Respondents : Ms.K. Banerjee, counsel

O RDER

Mr. Samir Ghosh, learned advocate appearing on behalf
of the applicants prays for withdrawal of this case. Mrs. K.Baner jee,
learned advocate éppears on behalf of the respondents. So, the case

is allowed to be withdrawn. Accordingly, the matter is disposed of.
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